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To 

Sub: 

Office of D . . 
cputy Comn11ss1oncr, Karnal 

Gover111nent of 1-Iaryana 

The De11u1 C 
K. Y ommissioncr 

arna l. • 

The SLb o· .. 1 "'1c;1011AI Mr1gistn1tc. 

Karna I. 

No. IMJ\ 

?.;;iginal Application No. 27Sl2024 (Clrnran Singh S/o Shri Lahh Singh, resident of 

'
1 age Baras, Block Nissing, District Karnnl 

Memo: 

Applicant Versus Slate of Haryann Respondent) BEFORE THE NATIONAL GREEN 

TRIBUNAL PRINCIPAL BENCH, NEW DELHI 

Please find enclosed copy of letter No. HSPCB/KAR/2024/1172 dated I 0.06.2024 alongwith 

copy of Order dated 24.05.2024 passed by Hon'ble N.G.T. as received from Regional Officer. HSPCB 

Kamal Reoion Ka at 1 b' . 
~ • m on t 1e su ~ect cited above. 

In this regard, a team of the following Officers is hereby constituted under your chairmanship 

10 enquire into the whole matter and to ensure the compliance of the Order dated I 0.06.2024 passed by 

Hon·ble NGT. 

I. Sub Divisional Magistrate, Kamal - Chairman 

2. R.O. HSPCB Kamal Member 

.., XEN P.R. Kamal Member 
.) . 

4. B.D.P.O. Nissing Member 

5. Naib TehsiJdar Nissing Member 

Above Team is directed to visit the site, collect relevant infonnation and if finds an~ 

encroachment or otherwise dumping of waste (liquid or solid) in the said pond in Village Brass. Block 

Nissing (Karna!), causing damage to the environment, shall take appropriate preventive, remedial and 

punitive action against the violator(s) in accordance with law. Compliance report be submincd to this 

office at the earliest. 

DA:- as above 

for Deputy ~mmissioncr. 

,-Kamal.? 

Endst No. \ '-\ 7 ° i - \ l\7 \ I /MA Dated o I . o 1 L-'11 2.~ 

• tll[•' \.v~ 

A copy of the above Alongwith its enclosures is forwarded to the following for information 

and with the direction to assist the Sub Divisional Magistrate, Kamal for the above purpose :-

I. 
Executive Engineer, P.R. Kamal. 

R.O. H.S.P.C.B. Kamal Region, Kamal - He is also directed to contact personally 10 the S.D M. 

2. 

4. 

Karna! for the above purpose. 

B.D.P.O. Nissing. 

Naib Tehsildar Nissing. 

DA:- ns above 

- .. rnal tf)r rne above purpose. 

I 

for D;pu ~<>mn11ssion<r, 

', ~~t:11 A' 

- -----------------~·~~~· ~,,..\~ 
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yLiFE 

To 

No. HSPCB/KAR/2024/2050-52 

Ref: -

Lifestyle For 

Regional Office, Karnal Region 
Haryana State Pollution Control Board 

Envronnent 2nd floor, SCo- 78-79 above Punjab National Bank, Namastey Chowk, Karnal 
Website - www.hspcb.gov.in E-Mail Id- hspcbrokar@gmail.com 

1. 

2. 

1. The XEN, Panchayati Raj, Karnal (prexeeng.krl@hry.nicin). 

Sub: - Date of Inspection on 23.07.2024 at 03:00 PM at site - Original Application No. 

2. The Block Development & Panchayat Officer, Nissing. 
3. The Naib Tehsildar, Nissing. 

4 

23.07.2024 (03:00 PM) for inspection. 

278/2024 (Charan Singh (son of Labh Singh, resident of village Baras, Block 
Nisang, District Karnal, State of Haryana) Applicant Versus State of Haryana 

Respondent) BEFORE THE NATIONAL GREEN TRIBUNAL PRINCIPAL 

BENCH, NEW DELHI. 

Endst. No. HSPCB/KAR/2024/2053-57 

0/o DC, Karnal letter no. 14707-14711/MA dated 01.07.2024 and this office 

letter no. HSPCB/KAR/2024/1763-66 dt. 05.07.2024. 

Hence, you are asked to present at site, so that inspection may be made & report 

may be submitted to Registrar Hon'ble NGT well in time. 

In this regard, it is intimated that Sub Divisional Magistrate, Karnal has fixed 

Dated: 18 / 07 / 2024 

otLDGN Co. 

A copy of the above is forwarded to: 

3. The DDPo, Karnal, for kind information, please. 

The Deputy Commissioner Karnal for kind information, please. 
The Sub Divisional Magistrate, Karnal for kind information, please. 

Dt: 18/07/ 2024 

F:\RO PC data\Gen Letters\Gen. letter- 6.docx 

Regionai Oficer 
Karnal Region 

Sr. Environmental Engineer-HWM Cell (HÌ), HSPCB, Panchkula for kind 
information, please. 

5 The District Attorney, Legal Cell (HÌ), HSPCB, Panchkula for ki intormation, 
please. 

Regional orficer 
Karnal Region 
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BLiFE 

To 

Lifestyle For 

Regional Office, Karnal Region 
Haryana State Pollution Control Board 

Envronnent 2nd floor, SCO- 78-79 above Punjab National Bank, Namastey Chowk, Karnal 
Website - www.hspcb.gov.in E-Mail lcd- hspcbrokar@gmail.com 

No. HSPCB/KAR/2024/2500 

The Sub Divisional Magistrate, 
Karnal. 

Sub: - Report in Original Application No. 278/2024 (Charan Singh (son of Labh 
Singh, resident of village Baraas, Block Nisang, District Karnal, State of 
Haryana) Applicant Versus State of Haryana Respondent) BEFORE THE 
NATIONAL GREEN TRIBUNAL PRINCIPAL BENCH, NEW DELHI. 

29.07.2024. 

Ref: 0/o DC, Karnal letter no. 14707-14711/MA dated 01.07.2024 and this office letter 

no. HSPCB/KAR/2024/2050-57 dt. 18.07.2024 and HSPCB/KAR/2024/2322 dt. 

In this regard, the meeting was again held on 07.08.2024 under the Chairmanship 
of SDM, Karnal. The status report is as under: 

1. Previously the inspection of said pond was conducted on 23.07.2024 in presence of 
SDM Karnal. All the members of team appointed by Worthy Deputy Commissioner 
Karnal were present as under: 

Sh. Balraj (Sarpanch. Baraas). 

º Sh. Vinod kumar, (Sarpanch, Baraas Khurd) 
Sh. Surender Kumar SEPO from BDPO Office. 

Dated: 07 / 08/2024 

> Sh. Pankaj Kumar, JE Panchayati Raj, Department, Karnal. 

º Sh. Jaivir, Patwari, from Tehsildar Ofice. 
Sh. Vinit Maan, Secretary, Panchayat 0ffice. 

º Sh. Rajinder Kumar, SDO, Panchayati Raj Department, Karnal. 
º Sh. Shailender Arora, RO, HSPCB, Karnal. 

Sh. Rohtash Dahiya, JEE, HSPCB, Karnal. 

The attendance sheet is attached as Annexure-A. 

Further, it was observed that encroachment on the pond (Khasra No. 315-Amba 
Wala Talaab) has been done by the villagers. The detail of encroachment has been 
submitted by Sarpanch Village Baraas & Secretary, Panchayat Office, Baraas on 
24.07.2024 mentioning that there are 13 no. Pucca Animal Sheds, 07 No. 

E-\RO PC data\OA No. 278 of 2024 Charan Singh (10.09.2024)\07.08.2024\LETTER TO SDM. 
07.08.2024.docx 
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Residential Houses, 04 No. Shops & 08 No. Open Yard has been provided by the 

villagers on pond land (Khasra No. 315). 10 no. people are residing in these 

houses/open yards & approx. 25 no, of animals are in animal sheds. The report 

is attached as Annexure-B. 

The sizra plan submitted by Patwari alongwith Jamabandi report is attached as 

Annexure-C. 

BDPO Nissing also submitted record of letters mentioning request to Naib 

Tehsildar Nissing vide letter no.923dt. 17.11.2023 & 1998 dt. 11.01.2024 for 
Demarcation, on the matter of CM Window complaints received from Charan 

Singh S/o Labh Singh on 18.09.2023 regarding encroachment on Amba wala pond 

(Khasra No. 315) copy attached as Annexure-D. 

Panchayati Raj Department also submitted detail of excavation done in the 

pond during year 2023-2024 with detail of quantity excavated with photographs 
showing doing excavation of the pond with photographs, copy attached as 
Annexure-E. 

2. As per this office letter no. HSPCB/KAR/2024/2339-47 dt. 30.07.2024 the meeting 

was conducted under the Chairmanship of SDM Karnal in the presence of 

complainant. 

All the members of team appointed by Worthy Deputy Commissioner Karnal were 
present with complainant as under: 

Sh. Satender Kumar, Naib Tehsildar, Karnal 

Sh. Surender Kumar SEPO from BDPO Office. 

Sh. Pankaj Kumar, JE Panchayati Raj, Department, Karnal. 
Sh. Jaivir, Patwari, from Tehsildar Office. 

º Sh. Vinit Maan, Secretary, Panchayat Office. 

Sh. Rajinder Kumar, SDO, Panchayati Raj Department, Karnal. 
Sh. Shailender Arora, RO, HSPCB, Karnal. 

º Sh. Rohtash Dahiya, JEE, HSPCB, Karnal. 

Sh. Charan Singh Complainant, Village Baraas, Nissing, Karnal. 

The attendance sheet is attached as Annexure-F. 

-Dc data\0A No. 278 of 2024 Charan Singh (10.09.2024)\07.08.2024\LETTER TO SDM. 

07.08.2024.docX 
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The following decisions were taken during the meeting as under: 
i. 

ii. 

iii. 

departments 

The Naib Tehsildar has to submit Demarcation Report of the said pond with 

report regarding details of area under encroachment. 

XEN, Panchayati Raj Department, Karnal/DDPO Karnal to remove the 
dumping of waste (Liquid and Solid) and submit report with proofs. 

In view of above you are requested to approve this report and may be forwarded 
to the Worthy Deputy Commissioner, Karnal for further direction to concerned 

DDPO Karnal & Tehsildar Nissing to initiate action for removal of 

encroachment by violators &maintain the pond and submit report with 
proofs. 

DA: As Above. 

XEN, Panchayati Raj Karnal for submission of Action Taken report urgently. 

º DDP0, Karnal/BDPO Nissing for submission of Action Taken report urgently. 
º Tehsildar /Naib Tehsildar, Nissing, Karnal. for submission of Action Taken 

report urgently. 

This is for your kind information please. 

Endst. No. HSPCB/KAR/2024/2501-03 

A copy of the above is forwarded to: 

Regional Officer 
Karnal Region 

Dt: - 07 /08 / 2024 

1. The Deputy Commissioner Karnal for kind information, please. 
2. Sr. Environmental Engineer-HWM Cell (HQ), HSPCB, Panchkula for kind information, please. 
3. The District Attorney, Legal Cell (HÌ), HSPCB, Panchkula for kind information, please. 

Regional otficer 
Karnal Region 

E-\RO PC data\OA No. 278 of 2024 Charan Singh (10.09.2024)\07.08.2024\LETTER TO SDM. 
07.08.2024.docx 
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H4-} rts è ya FHjH HSPCB/KAR/2024/2500 dated: 07-08-2024 GTNI fargr frut gu 

1 

Original Application No. 278/2024 (Charan Singh So Sh. Labh Singh. 
Resident of \illage Baras, Block Nivsing District Karnal. 

1448-8) 

3 

Applicant versus State of laryana Respondent Before The National Green 
Tribunal Principal Bench New Delhi. 

4. 

yo 4ild |482 

IISPCB/KAR/202-4/2500 dated: 07-08-2024 I ) j4P) 314||l 3042 l 
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Regional 0ffice, Karnal Region 
Ilaryana State Pollution Control Board 

Ret: 

SO 20 29 above n.alh Nattonal nk, Namastey Chnwk, Karnal 
IWebsite www.hspcbgovin I:-Mall d- hspcbrokar@gmail.com 

No. HSPCR/KAR/2024/2500 

The Sub D)visional M.gisrate, 
harnal 

Sub: Report in Original Application No. 273/2024 (Charan Singh (son of Lahh 
Singh, resident of village Baraas, Block Nisang, District Karnal, State of 
Haryana) Applicant Versus State of Haryana Respondent) BEFORE THE 
NATIONAL GREEN TRIBUNAL PRINCIPAL BENCH, NEW DELHI. 

0/o DC, Karnal letter no. 14707-14711/MA dated 01.07.2024 and this office letter 
no. iSPCB/KAR/2024/2050-57 dt. 18.07.2024 and HSPCB/KAR/2024/2322 dt 
29.07.2024. 

In this regard, the meeting was again held on 07.08.2024 under the Chairmanship 
, SDM Karnal. The status report is as under: 

1. Previously the inspection of said pond was conducted on 23.07.2024 in presence of 
SDM Karnal. All the members of team appointed by Worthy Deputy Commissioner 
Karnal were present as under: 

Sh. Balraj (Sarpanch. Baraas). 

Sh. Vinod kumar, (Sarpanch, Baraas Khurd) 
- Sh. Surender Kumar SEPO from BDPO Officc. 

Dated: 07 / 08/ 2024 

Sh. Pankaj Kunar, JE Panchayati Raj, Department, Karnal. 

r Sh. Jaivir, Patwari, from Tehsildar Office. 

r Sh. Vinit Maan, Secretary, Panchayat Office. 

r Sh Rajinder Kumar, SD0, Panchayati Raj Department, Karnal. 
Sh. Shailender Arora, RO, IISPCB, Karnal. 

r Sh. Rohtash Dalhiya, JEE, HSPCB, Karnal. 

The attendance shect is attached as Annexure-A. 

Further, it was observed that enuroachment on the pond (Khasra No. 315-Anba 
Wala Talaatb) has been done by the villagers. The detall of encroachment has been 
sub1n1tted by Sarpanch Village Baraas & Secretary, Panchayat OfMice, Baraas on 
24.07.2024 mentioning that there are 13 no. Pucca Aninal Sheds. 07 No. 

ERO Pc data\0A NO. 78 f 2024 Charan Singh (10.09.2024)\07.08.2024\LETTER TO SOM. 
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Residential lHouses, 04 No. Shops & 0N No Open Yard has been provided ty the 
ll.agers on pond lnd (KhaNI No 315). 10 0 prople are residing in thes 

houses/open vauds ppon 26 0, ot nimalk te in anal shrd, The report 
is attached as Annere-B. 

The ln subnttrd by I'itwat alonwith Lth.dh.ad teuott s attache! a 
Annexure-. 

BDrO Nissing aso subnilled reord of letters meutioning equest t * Tehilda Nivsing vide lettr no.923du 1711 2023 &908 dt |01202 of Demaralion, on the matter of CM Window Complaints receved frotn hafa `ngh S/o Labh Sgh on 18.09.2023 regarding encroachment on Amba wala pnd (Khasra No. 315) copy attached as Annexure-D. 
Panchayati Raj Department also submitted detaii of excavation don in ti pond during year 2023-2024 with detail of quantity excavated with photograpr: showing doing eXcavation of the pond with photographs, copy attached as Annexure-E. 

2. As per this office letter no. HSPCB/KAR/2024/2339-47 dt. 30.07.2024 the meeing was conducted under the Chairmanship of SDM Karnal in the presence o: 
complainant. 

All the members of team appointed by Worthy Deputy Commissioner Karnal .r:: present with complainant as under: 
r Sh. Satender Kumar, Naib Tehsildar, Karnal 

Sh. Surender Kumar SEPO from BDPO Office. 
r Sh. Pankaj Kumar, JE Panchayati Raj, Department, Karnal. 

Sh. Jaivir, Patwari, from Tehsildar 0fice. 
Sh. Vinit Maan, Secretary, Panchayat Office. 

Sh. Rajinder Kumar, SDO, Panchayati Raj Department, Karnal 
r Sh. Shailender Arora, RO, ISPCB, Karnal. 

Sh. Rohtash Dahiya, JEE, HSPCB, Karnal. 
Sh. Charan Singh Cumplailant, Villuge Bards, Nissng Kurnal 

The attendance sheet Is atlached ias Annexure-. 

F:\RO PC data\OA No. 
07.08.2024.docx 
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i 
it 

The followiDg decisions were taken during the meeting as under.. 

The Naib Tehsildar has to subnit Denarcatlon Report of the said nord.. 

report redng detatls ol area nder encroachment 

VEN Pnh/ati Ria) Deparinent, Karnal/DDPo Karnal to remaue. 

dung ot waste (Liquid and Solid) and submit report wlth proofs 
n)') aal & Tehsildar NIssIng to Initlate action for removyal of 

M0huent by violatorS Nmiainain the pond and submit report with 

'oots. 

In Vew of above you are requested to approve this report and may be forwarded 
the Il'orthy Deputy Commissioner, Karnal for furthcr direction to concerned 

Iments 

DA: As Above. 

XEN, Panchayati Raj Karnal for submision of Action Taken report urgently. 
DDPO, Karnal/BDPO Nissing for submission of Action Taken report urgently. 
Tehsildar /Naib Tehsildar, Nissing, Karnal. for submission of Action Taken 
report urgently. 

This is for your kind information please. 

Endst. No. HSPCB/KAR/2024/2501-03 

A copy of the above is forwarded to: 
1 The Deputy Commissioner Karnal for kind information, please. 

Regional Officer 
Karnal Region 

Dt: -07 / 08/ 2024 

i S:. Environmental Engineer-HWM Cell (HÌ), HSPCB, Panchkula for kind 
nlornation. please. 

F\RO PC data\0A No. 278 of 2024 

The Distnct Attorney. Legal Cell (HQ). HSPCB, Panchkula for kind intormation, 
please. 

Charan Singh 

Reglónal 0ricer 
Karual Region 

(10.09.2024)\07.08.2024\LETTER To SDM. 37
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